SATURDAY, SEPTEMBER 20, 2025

U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road,
Kurla, Mumbal 400070

GRO

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-AUCTION SALE NOTICE OF 30 DAYS FOR SALE OF IMMOVABLE ASSET(S) [*SECURED
ASSET(S)"] UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS
AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE
5 AND 8 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

Hotice is hereby given tothe

that ihe bekov Secured igage ged fo U pital Limited ("Se-
cured Creditor”), the msesmc!mmwumwmuwmwwwnlw
Creditor, will be sokd on “As is what Is™ and "As is whers Is" and “Whatever there is” on the
date and time menbioned herein below, for recovery of the dues mentioned herein bekow and further
nterest and other expenses thereon il he cate of reakzaton of amounl, ue 1o Secured Creditor
from below X

Deposit (EMD) and lasl date of EMD deposil is also mentioned herein below:

“Detal of Borrower(s) | OESCRIFTIGN OF :
SECURED ASSET(S) DY o
TREALBUY 15 Property 1.+ Property| Reserve Price Rmem.ooo
2.TANU SHARMA  [Descriplion- Residentall EVD = 90
3. HARDUTT SHARMA |Property bearing No. 60-f Last Daie of EMD Degosit 2:\ mmzs
8 Area measuring 100[ Dale of Kuction WA
4. PANKAJ SHARMA.  |sq s je 83 61 Sqmirs,
LAN - lout of Khasra No. 31872,] Incremental Value Rs. 1,00,000
HCFDEL in Residentall
Colony Anand Vihar, PKT-
B, Nasapur Parganal
iLoni, Dist. Ghazisbad|
up

Kincly nole the time of e Aucion will be between 11.00 AM 1o 01,00 PM with an incremental
Value of Rs. 1,00,000/-, For detaled lerms and condiions of the sale, please reler 10 the fink
wmdeGROCa: unnls-umc-emnmmnumuglmwmmc

- fAuthortsed Oficen
For UGRO C: ted

SCHEDULE-T

FORM A
PUBLIC ANNOUNCEMENT
(Reguiation 14 of the Insohency and Banknuptcy Board of India (Voiuntaty Liquidation
Rogutavons, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MEGA PROPERTIES PRIVATE LTD

1. | Nama of corporats parsan !MEBAPROPIK“ES PRIVATE LTD

Daste of Incorporation of Corperate Porson | 271011083

[ Authorly under which Gorporala perion I+ | Regisirar of Companies- Deihi
incorpocatad rogistonad

UT48990L1989P TCO34814

Corporale Identity Number / Uimiled Liabiity
Idensty rwmber of corporale person

5 | Address of the regsiered ofice and
jprincipal afice ( any] of corporale person

C4/142, Saldayung Doy

velcprrent Ares,
Hauz Khas. New Daihv- 110016

=

Uguidation commencemant dals of | 18/1092025

Nama- MONIKAAGARW/AL
Addrass : 206, \:nxncmm 8, Preet
Comamunity Cantre, New Deltv -

Naime . addvess, ermal address, leephons
number and the fegEatraton number of the
lepoatan Vibar,
110052
ContactNo. . +91-9873524087

Emal 4 kqudator.mega@omai com
CACH VO

 sparwal@omal com
Ragn No. (BBUIPA-001AP-P1 13712018~
1911880

2 | Lastdata for submission of caims 15102025

Honce is Dereby ghen Bl e Mega Properties Privats Ltd has commancad volmary
fiquida’ion os 16th day of September, 2025

Tha stakgholders of Mepa Properties Private Ltd are horaty caled uson 1o submit 3 proof of
*hoir claims, o of bolore 15th day of Oclober, 2025, 1o tho kquidator at the addross mentioned
agamatiom?

Tho frsncial creditors shill submit ther prool of cleims by eleckonic meass only. AT oiber

G ¥ neans

ing

lnlll Infiniym,

Contact No. «31 TTI7530445 Web: www. lvﬁlmll’m cola
Emait: repencyinvestmeatshis@gmaitcom

NOTICE OF POSTAL BALLOT

Pnunl 10 the proviscas of Sacton 108 and 110 340 other apphanie provisions of e
Companies Act, 2013 {the "Act®). read wity the Companies {(Managamen! and Adainisiraion)
Rules. 2614 and varizus cecelars [ssued by the Uincsiry of Corporate Aftairy, Government of
india ("MCA Clreulars®) and in compiance wilh the SEB (Listing Obigatisns 3ad Disclosore.
Recueements) Regulations, 2015. The malters set out in the Notice of Pestal Bativs daloy
17t Seplomber, 2025, Is propesed 1o be sassad through Postal Ballot voling hrough
electionic means (remote s-voting) Dispaich af tha said Pastal Ballot Notice siong with the
Explanatory Staterent has been compleied on 1th Sepcomour. 2025

The ccpies of the Notice of Postal Baliol Is avaitable o the website of ha Campany
Sown 18genzrhacor coin, on the webiila of NSDL iz www.ovoting néd com and @0 on
the website of the BSE Limited at www.5saindia com fwhere he shares of the Company
are Esind)

In conformity with the reguiaiory requitements, iha Members are advised 1o cast thair vole o
e maners covered in tha Pastal Baliot Notice thiough remste a-voling Which will commence
frorm Saturday, 20t Seplomber, 2025 a1 $:00 A M. and shall end on Sunday. 10th Ociober.
2025 5t 562 PI, aNerwards e romols e-votng shall be blockad by NSDL. The Voling rights
of the memtars. (Le. mambers of 122 Campany whase names appearad in tha Regitar of
hembers’ Beneficial Owners as maintaned by ina CompanyDegosiiories] saall be rectoned
25 1 Friday, 12t Soplomber, 2025 wiich is B Cut- O Dale. Furlbwr, pursuart lo the MCA
circulars tha reqairement of sending piysical copes of e Nobice. postal balot forms. and
pre-pad business rep'y envelopes has been dispansac wan,

The resyfl of Postal Ballof will be deciarad lates! by Wednesday, 22nd Ocober, 2025 and wil
ais0 be wploadod on tha wedsile of the Company, cn websilo of NSOL. on the websile of
BSE Limited. where Ih¢ company's shares e fsled

t Book

0120-6651214

Call

For REGENCY FINCORP LIMITED
Sd-

Gaurav Kumar
Managing Director
OIN: 36711452

Place: Zirakpur
Date: 15th Septamber, 2025

Y For All Advertisemen

=1 |

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Zonal Office ;

£ SATETETE ALLAHABAD ' Bahraich-271801
DEMAND NOTICE Fiil i et ety e st 0
Pyt o, Aol il
Namg oy docouny
Borrownt/Proprietor Gusraston
Branch.- Newabgan]

Borrower: Mix Ehleshmd Hasan (Prop- Ehteshinul
Husan)- Aciress: Vil & Post- Namsogan, Temsi| 3%
Nangara, Dt Batvaich 271635
Propristor and Morigagor- Mr. Entoshms! Hasan 8/0|aerod ¢o 1y
Igbal Ahmad Address: VA & Pesl: Nawabgary, Tehs
Nanpara. DstBataich-271865

Gaurantor-1.Mr. Mustakesm S/c Noor Mohd.
Address: Vil & Post: Nowatigar|, Tehs! Nanpers. Dist|
|Batrach275885

2. Mr. Nuruddin Ansari S0 Bahau Address: Vil Post.
| Nowazgan Tensi- Naapara DistBatiaicn-27 1858

2300 204 2015

Hasen. Regiskaton Dotails-Sale

ered af Baby ma 1, MNE 5475w

& Silsta no 2754 in tha SRO Nanpars o0 | *

l-m‘-s Easts Rosd Mds Fals lo

Wesl- House B Pardl Rajencra Prasod. Norih
Shamag

othats chargis

Neowmivara
Parl & House Patau ailas. South Part Potiira Lal
Sanar

0ok Lot 0 KK akies B0 Rt and ractiney

SECTR REAYTOAS Of P L5 ANLTIE (SIS 5ad by BorMnar 208 Gl wds’ have aaeculed \a20us d5cumerts wherety and mhers Lrcer
Troup

o ot S e etis. Bomveer § Cooran | 8. LU Gl 332 el rid
ey i

s Sas

I BcAIgR ST hicn Kavs Bee ek B Bk, Benromet & Guwaskons

SR O SO RASIC o BAS A0 Ite R FICY PN ) K436 BOn b

of Sex. ! L

Place: Bahraich. Dute 19.09.2025 Authorised Officer, Indian Bank

"IMPORTANT"

Mahindra FINANCE

Registered Office : at Buicing, Appollo Bunder, Mumbae 400 001
Corporate Offica : &t B Wing. 3 Floor, Agasiya Corporate Park, Piramal Amiti
Buiding, Sunder Baug Lane. Kamani Junction, Kuria Vest Mumbai- 400 070
DEMAND NOTICE UNDER SECTION 13 {2) OF SARFAESI Act, 2002

otherwise acting on an advertisement in any manner

Whilst care is taken prior to acceptance 0f A0VETISING | [sewee s soresons v ermesiepreres Corsaut i oo o o ot s e o st s
e . i 4 Assel whoreas Mahindra and Mahindra Financlal Servicas LLd boing a securad croditor under 1he Act, and in exsrcise of the powers conforred under section
copy, itis not possible to verify its contents. The INCIAN | |o i mte s e o v e e A e e o
. o Rame of Bomawer! of NPA|
Express (P) Limited cannot be held responsible for such Fco"°''"n«'"..’i';--""""’ o Amout O eumorc ™ [A0amand| oot B
contents, nor for any loss or damage incurred as a | [k | e e [t Pl Prasacy] ol RIS
7 i . - fimv;l (i} SMEANF/CMAPL-001/17-18 Dated 23012018 pw?' wﬁ «Ivewn A s;a‘\rhl "2 05052020 | Crore One Laih
resultof transactions with companies, associations or | [z e e oS e B 071wt 1| g (o
.o iy T o) " LomamountRs. (Rs 35000000 (ISt Mela o SER2 aaly oy D | and Severiy Fie
individuals advertising inits newspapers or Publications. | [(===2 &Eﬁ?&‘ﬁ“ﬁﬁ&ﬂ% o R ST
We therefore recommend that readers make m.;m:mhmwm;m T e e e i e e
. . . . SUEB)SN BGLIE 38 = " Y Column No.5. it " i it
necessary inquiries before sending any monies or i b e o e Sy o et o 24 s e
. i - 5 otake achion for interes! upon properties as descrided in Column No 3. Please note that this publication is
entering into any agreements with advertisers or mmmmsm:zum;m“mmmmmmmm
mmﬁb:ﬁmuummmmm o vansarring by way of sale, ease or otherwise of the secured asset without prior

Date : 20.04.2025 | Piace : Ropar, Punjab.

Sdi- Authorised Officer, Mahindra and Mahindra Financial Sorvices Ltd.

whatsoever.

eyl g AR 5 Possession Notice (For Immovable Property) Rule 8-(1)
Regn No. mmwxm&mmmwmum Whereas, ihe Aronzed Oficar of IF L Homa Finance Limited (Formedy known as Inda Fnanca Lid.)
WGFWMIHEMWU Inlerest Act 2002 and n exarcse of
AEA N ARG 247 000 Vel gy A 2 e s scson X1 854 w0 Sy Fhaes (raveaers ks 4033 D Nte s
Wf: mm';&! nnhmﬂo&m\mwmmmmhmwm m&wwﬂ
orrower he has
ST BANKLMTED (G LISTOGIIWPLGOZTER | b o S 130 s . 1 brces s e o ey Caire
AXIS BANK Canmiolu Structired Assels Group, umuwwwmnmuumuuw&wnu L kv 89 amcunt a8 merboned hesen urder
e LA Woll. Uil 40025 oo L L. gerwih S s, g 1 1ra PEa, oy e bk 3 1k 1 s o PRl o soore]
o bacser,
INVITATION FOR | WRE“IDNQEJN'!M‘L(EDU mwu_n;um o vansterred by TFL L'rdmht:mm»ww"}ﬂ?l}:ﬂmﬂv" sale of e seusred assels.
FOR ASSIGNMENT OF DUES Nama of e Borrower | Dvacriplion of e Sacured Ou Oale oI g of
i Bk Lnk, bty s ot s AR {ROEG. {3 forsnhon of b ¥ i Stosedsy A g o s o Ga o. 134}t (8 T
SHARAN HOSPITALITY PR SHPL" e | Rafyesac, r;' i Pracesh 4201 A Ra S0288RP0S | ioscn | o0
s arie, of ~88,790sq.4 lrsm:wp\n Do Prospect (531 “’"“"“"“ F” P A el o [
xn s rom Sap 13, 2025, Bsuh an open biddog proces f u vy NastosTren Fondred Fiy Fre) | 2028 | 2028
o R399 “andwio| | WSagean Das WS mmmuwumm KRS
nmewummsmm Girojoweai Bhaguan Das. | Yo Gata Mo 61, Frve Lakh Forty S | 40.06. | 1708
Pradesh, India, l‘!‘ﬂ?”ﬂmrq FLE housand Two
L habd we as Lnder A,;;zﬁ'?mmr e Ui w62 Ly A L‘.bm Hondred 28 | 2025
Did Process. Timelines No.L105701! $00.00, 675.00, 580.00° Only)
ARCS/NBFCs Tl 1 subrt Expressionof interes! (EQ) 2550025 W Arn Prabhakar Tl prece and parcel of e \senxmm Cﬁshnkm
126,477 428429 Sanoura. Shant
Timelra for Dus Diigenc B 0a2 o b R Kapae |5 '{ [yl oy Aol M T 2T gg: ]
subimes 2 SO Mrs, Sq. Fui: Property T) Land_An Hundred Saeen
151Dt O SUbr36R B goFor :Mﬂ; orospect Ne L 10573056 | Carpe_ivea Pragany Are: 41,0 6110
M hat and parcel of e Comg Rs. m
U8 0f oceotance 028 nlmmmu‘s"m 51 luumgm u?rs;nnms‘mm w-:m 1006 | 1708
; ; e Kumar Mrs. Nsha Dt Bavedly Utlar Pradesh, %0 | hoss
— Gautam Viay Travels e Sq. FL): Propecty T) Hundred Suty Four
e bread terms of the offer are as follows & Prospect 10635753 | _Up_Avea, Property Area: Only)
The sssigartent shal be on Cash Basis ony. All that prece and of the Propeny Mo
. The ARCs / NBFCs  Fis ("Biddars") should bt aa urcanstional E Wk, Siaro Dwe | 165 Moasuee 7527 g M St K V. Rafocas o Rramppeisgeniicprod Fve] B
r:mmmmwwmwm:-e-mw-mumamm s, Virda Do Prathrsi Aorla Dist. Pradesn, Inda, 24 Rors | oge
Yotz Proseet” | Aimersng (i S0 A Prose ey o)
by iy HoL1074345. wmwuhmm Hund'ed Thiry
+ The E0i shouid be ¢-maded 1o oo o | L P B pes Sromearuiios Nogar s O 1 b 1D, 2 o s e ooy
witén the abave Smalnes wh Subecl a5 EO1 fr Open Biding m‘wr.mm-‘wcw«mm.m‘mu. e, Udyop i, Gon

pracass of
HOSPITALITY PRIVATE LIMITED" WWU’I‘W‘\UMMWG’NEWM
ELD 31 the address mentoned horowith Mumbai: Chaitall Shatv Niay Shatan , Structured
Asmep Bari Lid Aws House, 7th Floor, D-Wing, Wadia | a inforratona! Centre, PB.
Iarg, Work, 29,2025

-

Tmmr\:‘;u.;mnnwmmwwnnmwiw“omn

19800, Haryana.
Place: Delhil Noida, Date: 20-09-2028 54 Authorised Officer, For BFL Home Finance Lid,

A  VASTU HOUSING FINANCE CORPORATION LTD
VHSTH Unit 203 & 203, 2nd Floos, “A™ Wing, Navbharat Estate,

Zakarla Bunder Road, Sewrl (West), Mumbai 800015, Maharashtsa.
HOUSING F CINNo.: US59221MH2005PLC272501

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Act, 2002 and i

of powsrs conferred to him under section 13(12)read with Ruie 9 of the Secunty Interest (Enforcement) Rules 2002,
Issued a Demend Notice calling upon the borrowers mentioned herein below w repay the amount mentioned in the
respecuve rotce within 60 days from the date of receint of the 53id natice. The borrowers having failed to repay the
AMOUNL. UNCersigned Nas taken PosSEssIon of Uie Property described herein beiow In exsreise of powers confermed
of me under Section 13(4) of the said Act read with Rule @ of the said ruies on the date menuoned below. The
borrower and guarantor in particutar and the public in ganoral is heredy cautioned not to deal with 1he property and
any dealings with Uhe prapesty will bi subject to tha chitge of 1he Vastu Housing Finance Corporation Limited Branch

for an amount bel theraon, costs vtc.
N Nama of Borrowsr, Dats & Amount of Description of Property Date & Type of
Co-Borrower and LAN No. Demand Notice Possession
A PioVhouse bearing L10 No.604490788
1 UID No.604480S PASLIO0PHOTTHA Praysical
Foch K‘;'"" o 20024 | measuring 308 sa. meters Skualed intre Ko
Suman Ran s. 15.13,890/ SeSSIoN
LAR: HLODOOOO00S4328 .00 Lat Dora Area of Village Bighar Distt|  yauan on
185124 ‘dehamﬂerma 125050, 17092026

Bounderies:

North - G04290SPAS 100PHOTT5A.

South - Street,

East - 604290SPAS 100PHOTESA,
West - 6044905AS 100PHO7 T

Date :20.09.2025 uthorised Officer. |

Place : Fatehabad Vastu Houslng Finance Corporation Lid |

Public Notice For E-Auction For Sale of Immovable Pmpl:rllns

[RULE 8 (1)) POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
the Undersigned being “Authorized Officer” of Punjab & Sind Bank, Chief Manager,

: wmh.xm‘wmunsm e thes
EOL alter executicn of in the Banks forrmal. L
farnishad on the bas's of data avalable with Axis Bank Lid and shal rct be desmed o be &

i

_Mmmmnuwmmm,nwwmmmmwd
wverificaton. Ce

3 nymmmmdw:muwmnmm‘nn
mmuuvmmm igence i al aspects coverng e faiisies, legal

nnn.qr:mm wnnwmuuumuumlmhmm

would be required Jo subanl the signed bid document siong wih detads;Nama, Desgnation,

mew&ulldtm\dDﬁﬂmmwdhmMMmdbt
be emaied

[ a--u- shah@misbani cominiay sheran@exsbank com. Alsa the hare copy of the
bed BoSUMENTS ANG OAGE dotuments should te delvered 1o Seaior Vice President.
SHochred At oo, s BakL Ass Houns, T Pt D- Wing. Yiadia lnlarnsional

Centre, PB. Marg. Work, Mur2ai 400025 Al the necessary docurments slong with the bid
‘shoud reachus on o befors October 16.2025by 05 00 p
1.C; is Rank L2,

2.The pamicipatieg Bidders ehal not be antifed to withdraw of cancel itsthelr ofier once
wbmited -gnmdwtmmqmmwmpgwluqv

¥

3, Any Bid emount / U0 uplronl amount sutrmeted By he suocesshd bidde is o ron-
i 2 B preped

£ I succosihd bidder in any evesl whatsoever finduding bul not limlted o canceliation o
hhmmuibiﬂbymmmhlwm

Railway Road, Moga, Under the Securitization and Reconstruction of Financial Assets and
of Security Interest Act, 2002 in Exercise of power conferred under section 13(12) read with security inlerest
(Enforcement) Rules. 2002. Issued a demand notice under Section 13(2) of SARFAESI Act 2002 calling upon
the following borrower(s)Guarantor(s) to repay the amount mentionad in notica within 60 days of the date of
receiptof the said notice.

The Borrower(s)/Guarantor(s) having failed to repay the amount notice is hereby given to the
Borrower(s)/Guarantor(s) and the public in general that the
of the property described here below in Exercise of the power conferred on hinV her under section 13(4) of said
Actread with rule 8 & 9 ofthe said rules.

The Borrower(s)/Guarantor(s) in particular & the public in generalis hereby cautioned not to deal with the
said property and dealing with the property will be subject ta the charge of the Punjab & Sind Bank, Rallway
Road, Moga, for an amount mentioned here in below, besides interest and other charges/expenses against calling
account.

The borrower(s)/ Guarantor(s) attention is invited to provisions of Sub-Section (8) of Section 13
of the Act, in respect of time “ailahlo to ndnm the secured assael(s).

Name of the Dateof | ADRSEAABRRS
Bénowers)0 Lra'rmm‘ﬂ's) Russession | - Demgbbitice
Borrower: ep 12.09.2025] Rs. 36,68,312.92

Ars
Singh S/o Jagjeet Smgh
Address: 1. Plot No. 50,
Yuvraj Enclave, Near
Kotkapura Bypass. Moga -
142001. Address: 2.
House MNo. 634, Ward No.

31, Near Khoonl Mash, 2. Area Measuring 02 Marlas being 18/1440

Purana Moga. Moga - deion L
142001. Address: 3. Sagar Share of 08 Kanals, 00 Marla Comprising in

Residential House Measuring 04
Sarsai, 06 square feet Details below:-

1. Area Measuring 02 Marlas, 01 Sarsahi being
19/1656 Share of 09 Kanals, 04 Marla, Comprising
in Khewat No. 906, Khatauni No. 1293, Khasra
No. 124//3(9-4).

Rupees Thirty Six Lakhs Sixty
Eight Thousand Three Hundred,
Twelve & Paise Ninety Two Only)
as on 02.07.2025 with future
interest w.e.f. 02.07.2025 costs,|
chargas and other expenses,
thereon (Less recovery effected
thereatter, ifany),

5, mvymolwwmmdnmmmnnmdmsm third Party Poultry Farm, Bahona Khewat No. 906, Khatauni No. 1293, Khasra No. 124//4(6-0). As per copy of
thMmhudbw susperday manageméat / ) nflﬂkuum R "M 2-142001, Co-|J3mabandi for 2017-18 and the Super Structure thereon, Already Constructed (if
s Qank al pot smount [EVD/any | | 089, MOt Vikramjeat | AnY) 3nd 10 be constructed in future up Lo the Height of the Sky. Situated in the
o Singh Slo Jamﬁﬁ( Singh, Revenue area of Moga Mehla Singh Il Tehsil and Distt. Moga, Presently Owned
, Axis BaskLAd, . Piot No, 50,|by Mr. Arshdeep Singh S/o Jagjeet Singh, Vide transfer deed No. 2021-
5. Axs Sank Lud. resarves ndm 1o moddy, afer the tams and condvions of sale angalso| |Yuvraj Em:law! Near | 22/2/1/2509 dated 13.10.2021. Bounded as under: North: 23 feet 8 Inch Gali 30
ansne| |Kotkapura Bypass. Moga - | feet, West: 47 feet 4 Inch Rajdeep Singh, East: 47 feet 4 Inch Harinder Singh,

sale, nmﬁqnt‘yu‘p --m- i r in 142001. Address: 2. 23 feet 8 Inch Gali 22 feet.
Back e "t Aca Bar 5 House No. 634, Ward No. 3T, Near ni Masit, Purana Moga, Uarantory epinder|
°""""‘"‘7 . o maciodogs Kaur W/o Sukhmander Singh, Address: 1. Ploi No. 50, Yuvraj Endave Near Kotkapura Bypass Moga -

.- wnhw'dwevmd\dhm

142001, Address: 2. House No. 634, Wam No 31, Near Khooni Masit, Purana Moga, Moga -142001. 2,

Sale of Immovable pre mmqmmlﬂnmrmLmnu -ormedy known as India Inlchne l}c«ww
[orica a Pt No. S8, Ucyog Ve Sugaon 122015 (H.;yw) ard Beaoch Offce ot 96 Rafinde Nuw Yo Toh Complex.
incial Assets and Enforcement of Interest Act, 2002(hersinafter
BRANCH OFFICE: RAILWAY ROAD, ACL). Wherea: W-NMMMFAUMIUH!‘LMWMn-awmsw-u! S pursuant 1o the notica issued U/S
MOGA, DISTT, MOGA -142001 13(2) of the Act in the lollowing loan 1o sell 1he $3me on “AS IS WHERE IS, AS IS WHAT IS BASIS and WITH-
. " OUTRECOURSENIS Ivluiuwnoﬂl Hi m,m will be done by the undersignad Trough e-auction platiorm provided at the
fwedsite. www.shonancme
D-mand Notice Description of the Immovable Date of Physical
o Bomowaril|_Oare e Aot propertyl Secured Assat ebisks Boesria fricn
- Ra.14,78) me ;ﬂ&"‘m“ﬁ.mmm et Fa. L0000
X
,...',’,:'.’,’ o e, | Eleven Lok e 11242, 2571 1. b, Yt Vo S 20, Tl Msedeg (Rupees Six Lakh And Egty
Ramprasad S, Hadbast No. 207, KnewaVihaions Mo, 12.|  ASOn Date Six Thausand Only)
2.Mrs, Savita | HondredAnd Ninety |1231144.145, 130153, 1281150151, 2712273, B T
Sew . . Nine Oniy) 204316-317-318-318. 27157321, Parshuram Nagar | amest Em ek
hysmnarayan ["Gig incraase Amount | Reru. Jalandhar, Inda. 144001 AREA ADMEASURING
has taken l"'"P“‘ o h:'z‘o‘;m " N sQ. F’.) Propenty Type. Lang_Area. b e | Ru 68,6000 (Rupees Saty
gmm Twenty |Super Bult_Up_Area. Caret_Area. Bull_Up_Area | Hundred And Twentyl Bt Thousand And Six hun-
Liovsase ksand oty | Prapary i 3.0, 46300, 1026, L0158 Two Only) dadon)
ate of Inspection of property ! EMD Last Date Datel Time of E-Auction

24-0¢1-2025 1100 hirs -1400 hrs., 27-0¢c1-2025 till § pm. 29-0c1-2025 1100 hrs-1300 hrs,
[Mde of Payment - ENO payments are (o bt made vide mme:m To make pnymmu yw Fave ol l\ua' s Iwww.iflonehome.com |

and pay wwgn |.n available for the property/ Secured Asset only. Note: Payment knk Assat is differenl. Ensure
Secur

you are using bnk 63 Assel you intend 10 buy vide public 2ucton.
For Balance Fvymc -I.wm hitps liwww.iflonshome.com »M,N)P.y Balance Amount.
1. For panicipating in wwmrmﬂmwmuﬁwwwwmmmmmmwln

8dvance and has o reale the logn account, logn ID and password. Intending bxdders have ko submit | send thew “Tender FORM® along with the pay-
nch Office,

unde the column "Bid Increase Amount. In case bid is placed in the last 5 min

closing e wil aulomatically get extendad for 5 minutes.
3. Tha successiul bidser shoukd deposi 25% of 1ha b ameun (3fer adustng EMD) witkn 24 hours ol the acceptance of bid pice by the AO and the
b-hw-PS'Iu:‘INM-mNM"mt5dmlrmlhoﬂlhdw\|mlwoli*wlmm"¢vwMﬁommdplmﬂlvulbthmwl
‘scnbed mode
4. The purchaser has lo bear he cess, appicable stamp Ay, fees nwwmmmmmmmmwnmmymn
land and all olher incidental costs. mmumwnmmmmuumq the propery.

transaction/payment of sale amount and submi the TDS certfcale with IIFL HFL.

suctan application form befors submitting teic Bids fortaking part i the e-auction sale
7. lmd.mu.wpmmmum on wuclion prospacive BIGGers May contact 1 ervic rovicer € mal0:<are@ifone-|
homa.com, Support “ﬂﬂll'-!"w»boﬂmmﬁ"? 49,

1o, Inspecton o Propary and i 1 ec. cal IFL HFL ol frse 00, 1800 2672 493 rom 0533 ey

for detailed|

11.1n case of dalault in payment al any stage by 1he succasshd bder | auction wilhin 6 above sipulaled s, nuuuqn.uwm
amount already paid m%(mm:mumﬂwmmmﬁ
[12.A0 reserves the ngnts ‘condition of tender/auction wihoul assigning any reason thereol. In case of any &is-

Loty d e
decision of AQ of IFLHFL wil be final.
summ:vnmvs SALE NOTICE UNDER RULE 8 (€) OF THE SARFAESI ACT, 2002 =t
rr-Borvo-nnmb,mu-ﬂhmmmnmmmmmmmmwmnwnmnuhd
TenderiAuction. {aing which the property will be auctioned/sokd and balance dues f any wil be recovered with inleres! and cost
Place:- Ludhiana , Dawe: 20-Sep-2025 Sdi- Authorised Officer, IIFL Home Finance Limited.

inder Singh S/o Singh. . House No. 301. Patti Usang. Moaa -142001. Add
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IN THE COURT OF Sh, Gurdev Singh
Judicial Magistrate - Ist Class Ludhiana
Kotak Mahindra Bank Ltd

IN THE COURT OF Sh. Gurdev Singh
Judicial Magistrate - Ist Class Ludhiara
Kotak Mahindra Bank LTD
Vs.
Mohammad Firoz
CNR No. PBLDO3-018132-2023
Next Date:- 16-10-2025
Detail of offence -
Notice To.
Mohammad Firoz

Vs.
Lakhwinder Singh
CNR No. PBLD03-016931-2023
Next Date:- 30-10-2025

Detail of offence:-
Natice To
Lakhwinder Singh
Slo Israr Husain R/o Village
Baraitha Khijarpur Post Dindarpur,
Tehsil Bilari, Moradabad-2024 11-
UP

S/o Mahinder Singh R/o
Bhupewala, Ferozepur, Makhu-
142044, Punjab

In above litled case, the accused

could not be served, It is ordered In above titled case, the accused
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